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' Nationals in Assam  (CA) '

where the position of minoi’i+Tes it 
very bad and what steps Ban5»ladesh 
government have taken to see that 
their people do not come into India 
and their grievances are removed? 
Thirdly, whether any person has been 
arrested on security reasons and v/hat 
are the charges? How many new  
check posts have been created in that 
region and what is the strength of the 
Border Security Force and by how  
much it has been increased? Have you 
received any report from the Governor 
also?
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MR. SPEAKER- Now, Report of tiie 
Public Accounts Comittee. Shri P. V. 
Narasimha Rao.

(Interruptions)**

MR. SPEAKER: After he has placed 
the Report on the Table. Not now. 
If you have given notice, I w ill allow  
.'•oi!. You have not given notice. No. 
no. Don't record.

(.Interruptions)**
PUBLIC ACCOUNTS COMMITTEE 

H u n d r e d  a n d  T h i r t 2 e n t h  R e p o r t

SHRI P. V. NARASIMHA RAO 
(H anam konda): Mr. Speaker, Sir, I
beg to present the Hundured and thir-
teenth Report on Action Taken by 
Government on the recommendations 
contained in the Eighteenth Report 
on Road Developm ent during Fourth 
Plan.

(Interruptions) * *

MR. SPEAKER; That question has 
been answered. You must know the 
Procedure on Calling Attention. Don’t 
record.

(Interruptions)  ♦* 
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MR. SPEAKER: You have not given
notice. You must give notice.
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MR. SPEAKER. Copy will be
placed. Matleib under Rule 377. Sliri 
Kanwar Lai Gupta.

tft *PT*m «m$ : TO 5̂  *5ftt 1

MR. SPEAKER: The General Pur­
poses Committee have gone into it.
No further recording please.

(Interruptions) * •

That matter was brought up. The
General Purposes Committee went
into the matter and they said it is not 
possible always.

Twfwm WWW: WWW oft, fWlft 
wroiVr wrr tot 'srara f r̂r ? f? f̂t *?

mfoftarrtf w«ftwi nsvtf
«nrart7vr «rm *?t I 1

MR. SPEAKER: No further record­
ing please. Only matters under Rule
377. Nothing else will go on record.

(Interruptions)**

12.45 hrs.

MATTERS UNDER HULK 877

( i )  R eported co pyin g  in  e x a m in a ­
t io n s  op M eerut U n iv ersity  an d

OTHER PLACES.

SHR1 KANWAR LAL GUPTA
(Delhi Sadar): Mr. Speaker, Sir* I
rise to make a statement under Rule
377 on the following matter of urgent
public importance.

That copying m the examinations of
Meerut University in some parts of
Western U.P. has been going on, on a 
massive scale. Answers are being
copied verbatim from the text books
and handy guides. Those unfamiliar
with the contents of the books bring
thoir friends to loeate the answer or
higher compptoni people to do the job
for them in the examination hall. E^en 
the law students have been engaging
qualified advocates to write their 
papers. The only sufferers are the 
pirl students. The invigilators are 
threatened with dire consequences and 
arc shewn daggers etc. Consequently,
I hey cannot ston this unfair practice.

Even the senior Superintendent of
Examinations of some colleges of
Meerul have addressed letters to the 
Vi^p-Chaneellor, Meerut University in 
which they say that even after their 
best efforts they were unable to
conduct the examinations fairly ac­
cording to the University rules.
Unfair means were being used 
openly en masse by open declarations 
by some students that the candidates 
should copy fearlessly. They have
further stated that they were com­
pletely helpless and are frightened
as a result of threats and that serious 
consequences are bound to follow if
no action is taken against any
student. They requested the Vice-
Chancellor to take some serious action 
to meet the situation Many other
communications h<ave been s(»nt by
about 50 invigilators showing their
helplessness in the matter. The leading
national dailies have reported exten­
sively over this issue, but no effective
steps have been taken so far. Un­
fortunately, the Vice-Chancellor of
Meerut University has called it a 
minor incident. According to him,
this is all exaggeration. In 13 colleges,, 
the examinations have been cancelled
—tiow I am told that all the examina­
tions hove been cancelled—and these 
will be held later on.

••Not recorded.


